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Kakinapa  Port

2324, SHRI1 G. S, REDDI: Will the
Minister of TRANSPORT AND SHIP-
PING be pleased to state :

(a) whether it is a fact that the useful
performance of the Kakinada port is not
likely to continue as the approach Chan-
nel between the inner port and anchorage
is gradually silting up due to lack of suit-
able drcdger;

(b) whether it is also a fact that at
present the loaded carpo boats are able
to ncgotiate the approach channel only
during high tide periods restricting the
duration of boat navigation to about an
hour a day;

(c) whether it is also a fact that on
the request of the Siate Government the
Union Ministry of Transport and Ship-
ping had informed them that the 2nd Pool
Dredger would be ready for allotment by
January 1968; and

(d) whether it is also a fact that un-
less the dredger with Rs, 10 lakhs for
maintenance is made available urgently,
the Government of Andhra Pradesh
would be forced to close the port next
year ?
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THE MINISTER OF TRANSPORT
AND SHIPPING (DR. V. K. R V.
RAQ) : (a) to (b). Executive respon-
sibility for the development of Ports
other than Major Ports rests with the
State Governments concerncd. The Gov-
ernment of Andhra Pradesh who are res-
ponsible for the development of Kakinada
Port have reported that the chanmel bet-
ween the inner port and anchorage has
been subject to siltation for the last ten
vears. A subsidiary channel was found by
which loaded cargo hoats could negotiate
between the Ship and the shore only dur-
ing high tide for an hour ipn a day. The
State Governmemt approached the Centre
in November 1966 for the deployment of
one of the dredgers of the Minor Ports
Dredging and  Survey  Organisation for
carrying out dredging work at Kakinada.
It was then thought that the first set of
pipelines,  without which the dredger
could not be put to use, would be avail-
able by the end of 1967 and that the
Dredger could be sent to Kakineda to-
wards the end of that year. These pipe-
lines are yel to be received. The Govern-
ment of India are very much alive to the
problem of dredging at Kakinada and
would send one Dredger, as soon as pos-
sible, for dredging work at that port so
that it does not have to close down for
want of dredging.

Government of Andhra Pradesh
have proposed a sum of Rs. 10 lakhs
under “New Schemes” in the Annual
Plan for 1968-69 for dredging at Kaki-
nada. It is for the State Government to
provide this amount from their own re-
SOUrces,

The

NaTioNAL HiGirway WORKS IN  ANDHRA
PRADESH
2325. SHRI G. S. REDDI: Will the

Minister of TRANSPORT AND SHIP-
PING be pleased to state :

(a) the amounts sanctioned for original
works on the National Highway in
Andhra Pradesh during the First, Second
and Third Five Year Plans, the amount
spent and the reasons for reduced expea-
diture;

(b) the amount of grants given to make
up the back-log of the Third Plan and
the grants anticipated in the Fourth Plan;
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(c) the reasons to reduce the anticipat-
ed grants suddenly thereby making it in-
adequate even to discharge the commil-
ments already made; and

(d) the steps taken to meet the same ?

. THE DEPUTY MINISTER IN THE

MINISTRY OF TRANSPORT AND

SHIPPING (SHRI BHAKT DARSHAN) :

(a) The amounts sanctioned and spent

during the three Plan periods are indi-
cated below :

Rs. in lakhs

Sanctioned Spent

(1) First Five-Year Plan  190.59  77.64

(2) Second Five-Year Plan 280.77 357.10

(3) Third Five-Year Plan 169.70 389.09

The amount of expenditure depends upon
the tempo of the work from year to year
and the availability of funds.

{b) No allotment of funds is contem-
plated or given to any State to make up
the back-log of the Third Five-Year Plan.
In the case of Andhra Pradesh, there is
actually no back-log, as the total expen-
diture upto the end of the Third Plan
is much in excess of the total of the pro-
visions in all the three plans.

(c) and (d). The allotments made to
State Governments had to be reduced, be-
cause of the prevailing financial stringency
and the iutention was that the progress of

works should be adjusted to match the
funds available.
NaTionaL Hichway No. 7
2326. SHRI G, S. REDDI: Will the

Minister of TRANSPORT AND SHIP-
PING be pleased to state :

(a) the number of the cross-drainage
works sanctioned and completed in con-
necting the link between the State Capital
and Rayalseema District on National
Highway No. 7;

(b) thu works relating to major bridges,
widening formation and Black Topping
and also approaches to Rangapur and
Tunga Bhadra bridge;

(c) the amount still outstanding to be
paid for these works;
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(d) whether any other works like
bridges and Black Topping sanctioned re-
main to be completed; and

(e) if so, the amounts needed for the
same and the action taken by Government
in the matter 7

THE DEPUTY MINISTER IN THE
MINISTRY OF TRANSPORT AND
SHIPPING (SHRI BHAKT DARSHAN) :

{(a) Out of 65 cross drainage works,
including major bridges, sanctioned at an
estimated cost of Rs. 125.28 lakhs, 32
works, costing Rs, 56.64 lakhs, have becn
completed.

(b) Out of 19 major bridges, sanction-
ed at an estimated cost of Rs. 100.05
lakhs 6 major bridges, costing Rs. 45.17
lakhs have been completed, An amount of
Rs, 30.55 lakhs has been sanctioned for
the widening of formation and black-top-
ping of this National Highway, The
approaches to Rangapur and Tunga
Bhadra Bridges have also been sanctioned

at an estimated cost of Rs. 21.89 lakhs
and Rs. 14,09 lakhs, respectively.
(c) to (e¢). Information is  awaited

from the State Government and will be
placed on the Table of the Lok Sabha in
due course.

BrinGEs Across GODAVERI

2327. SHRI G. S. REDDI: Will the
Minister of TRANSPORT AND SHIP-
PING be pleased to state :

(a) when the two bridges one at Ala-
muru and another at Siddantam across
Godaveri were constructed and opened for
traflic and at what cost;

(b) the amount spent for improving the
approach roads leading to these two
bridges;

(c) the works which remain unfinished
on this roule and the amounts required
for the same as per the request made to
the Central Government; and

(d) the amount likely to be released ?
THE DEPUTY MINISTER IN THE

MINISTRY OF TRANSPORT AND
SHIPPING (SHRI BHAKT DARSHAN) :

(a) The two bridges, one at Alamuru
and another at Sidhantam, across the





